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REPORT OF THE TELANGANA STATE POLLUTION CONTROL BOARD (R4) IN
ORIGINAL APPLICATION No. 195 OF 2016 FILED BY TANDUR CITIZENS

WELFARE SOCIETY, TANDUR, VIKARABAD DISTRICT.

The Hon’ble NGT, Chennai in its Order dated 03.12.2020 ordered as follows:

“It is mentioned in the report that M/s. Penna Cement Industries Limited
(Plant) and M/s. Cement Corporation of India Limited who are the
respondents 9 and 11 respectively are committing the violations and as per
the directions issued by the Task Force (TF) Committee, the Pollution Control
Board had already issued a show cause notice to them.

Since a show cause notice has already been issued, we will have to await the
further proceedings to be taken by the Pollution Control Board in this regard.
The respondents 9 and 11 are directed to submit their compliance report
regarding the [5] deficiencies noted in the committee report and the
Telangana State Pollution Control Board is directed to submit their further
action taken report in this regard.”

As per the Hon’ble NGT Directions, the report of the Board on the above two

industries are as follows:

M/s. Cement Corporation of India Limited, Tandur Cement Factory, Tandur,
Vikarabad District (Respondent.9)

The Board vide order dated 28.11.2020 issued certain directions to the industry
(Annexure - I). The Board vide order dated 28.11.2020 directed to deposit an
amount of Rs. 2,40,000/- within 15 days from the date of this order towards
Environmental Compensation (EC) by way of D.D drawn in favor of “Member
Secretary, T.S Pollution Control Board”. Accordingly, the industry has deposited Rs.
2,40,000/- to the Board on 18.12.2020.

M/s. Penna Cement Industries Ltd (Plant), Sy. No. 53, 54, 56, 57 & 62,

Belkatur (V), Tandur(M), Vikarabad District (Respondent.12)

The Board vide order dated 28.11.2020 issued certain directions to the industry

(Annexure - II). The industry was also directed to deposit an amount of Rs.
3,30,000/- within 15 days from the date of this order towards Environmental
Compensation (EC) by way of D.D drawn in favor of “Member Secretary, T.S
Pollution Control Board”. Accordingly, the industry has deposited Rs. 3,30,000/- to
the Board on 23.12.2020.

The Board will regularly monitor the industries for compliance of the Board
directions.

Sd/-

MEMBER SECRETARY
// T.C.F.B.O //

SENIOR ENVIRONMENTAL ENGINEER
wLEGAL, TSPCB, HEAD OFFICE, HYD.



CEMENT CORPORATION OF INDIA LIMITED

& & s ( A Government of India Enterprise)
[HH] AN SO 9001 : 2015 CERTIFIED COMPANY
TANDUR CEMENT FACTORY, PO: CCl TANDUR - 501 158

VIKARABAD DISTRICT (T.S.)
CIN:U74899DL1965G01004322 ; E-mail : tandur@cciltd.in
TELEPHONE: 08411-247223/224 FAX:08411-247243

TCF/TSPCB/2020 Dt: 11.01.2021

To,

The Member Secretary,

Telangana State Pollution Control Board,
Hyderabad, Telangana.

Sub: Payment of Environment Compensation — Reg.
Ref: Order No. RR-1-212/TSPCB/U-V/TF/2020-1321.

TSPCB Task force committee has issued letter vide reference no. RR-1-212/TSPCB/U-
V/TF/2020-1321 dt: 28.11.2020 to M/s. CCl, assessing the compensation towards violating

pollution norms & polluting Environment for Rs.2,40,000 /-(Rupees Two Lacs Forty Thousands
only) .

Whereas M/s. CCl has accepted the same & payment of Rs. 2,40,000/- initiated through
RTGS on 18.12.2021 towards Telangana Pollution board, Sanath Nagar (Payment copy enclosed
for reference): The payment was reflecting as successful in our online banking portal.

Payment details:

Name: State Bank of India

Branch: C Z Colony

A/CNo.: 39271613872

IFSC Code: SBIND021452

e-Pay Order Number: CTL8932934 Dt: 18.12.2020.

Hence request the concerned to Kindly cross check & acknowledge the payment receipt.

Yours Faithfully

MANAGER — MECHANICAL

(Sakit 7 )

Corporate Office: Core 3, Scope Complex,7 Lodhi Road, New Delhi | 10003, Phone no: 011 24360099,24360104
FFax no: 011 24364555, 24365359 Email: opns_co@cciltd.in. website: www.cciltd.in



¢-PavOrder Det

Dot St [N <
o 18-ne -20,20
So < NAGAF
T Sl P ar Thessand only 2.40,0550.00 LT
A
rtaghunathan r.raghunathar
VARANKOTE

MAKER
"CTLEG32934"

Authorizer 1

CCITANDUR TSPCB Environment Compensaion

Third Party Transier

Debit Account Datails

6201 FLO GLRY il /

,, 8,110,000/~

Credit Account Details _—

39291619878 Y

Privacy Statement  Taeoms of Senice 1T ors 5

Site best viewed at 1024 x 768 resolution i LE 10+, Mozilly 33 s Goagte



o
e
)
Penna Cemen
To,
Member Secretary,

——

T.S.Pollution control board,

Paryavaran bhavan,A-lil,

Industrial Estate, Sanathnagar, g ® T e N
sut
Hyderabad-500018. C@
Dear Sir,
O T T T T R G

Sub: Environmental Compensation...Reg
With reference to your order No.RR-1-212/TSPCB/U-V/TF/2020-1323, dated: 28.11.2020. ~-

We are submitting D.D for an amount of Rs: 3,30,000/(Three Lakh thirty thousand rupees only)
towards Environmental compensation as assessed by the board. DD details are given below

DD number :791830

Amount: Rs. 330, 000/-

Date of issue : 23.12.2020 % 4
< s
Bank : State bank of Indija \\f / /
s (\’-\ .\'I

Favourof  : Member secretary, T. S. pollution control board.

{ . ‘-:,—."-"’—/—-‘
i .
\ Q/\§ §n—;f, bi ‘u‘;"‘.
e - N
Plant Head Vo o
o e e P o
i } L
For Penna cement industries Ltd /\"/ :
Belkatur, Tandur (Mandal)
Vikarabad (Dist). 4
,{4/3‘:
Telangana (State).
WORKS : 5y fer ) widnr (Mandal), Vikarabod (Dist.; < 507 172

Fhone : 4841 - 247889, WL, peniacement,com

A\D OFFICE : Lakshmi Nivas 705, Road # 3, Banjara Hills, Hyderabad, Telangana, Indic, Pin code : 5

Phone : 040 - 44565100 / 400, Fax - 040 - 44565222,
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BEFORE THE NATIONAL
GREEN TRIBUNAL,
SOUTHERN ZONE AT
CHENNAI

0.A.No0.195 of 2016

REPORT FILED BY TSPCB

T.Sai Krishnan
Counsel for Respondent - 2
TSPCB



